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0.A.No.172/97

New Delhi s this the 28th May ,1997.

HOW 'BLE MR.S. R.ADIGE M 0MB ER( a)

Mr, Baldev/ Singh Mahsl,

s/o S.Hazsra Singh,

R/o 18 0, par-k Sharon,
Dr, San Boss C. A^SSlSS,

United States of erica

th TO ug h

Mr. SsTipuran Singh s/o S. Gurmukh Singh,
r/o B B "2, G« K» 01 daue- II,

New Delhi - 110048* Applicant.

(None appeared).

Wars us

UNION OF IN 01 A
thro ug h

The General Msiagsr,

No rth em Rail uay ,
Baro da House,

Neu Delhi - 11.0001*

2. Tha General Msfiagar (p),
No rthe in Rail uay,
Hsadquartdrs Office,

Baro da Housa,

Neu Delhi - 11 O'OOl

(By Adijocatej Shri Rajeev Sharaia )

0 roerCo RAL )

HON ̂ 91 E M R^ S. R. ADI GE M g'lB ERC a)

Applicant seeks a direction to respondents to

release his , retiral .b enefits u.e.f. 1,5.80' uith

18^ interest per snnuii thareon.

2. It appears that the applicant Had filed

representations from time to time including a

representation dated 8.6,83 (Annexure-11/),

3. This OA is- disposed of uith a direction to the

respondents to examine the contents of applicant's

rsp resantation dated 8,6,83 ( Annexura-I.W), end

dispose of the ssms by a detail ed, speaking and
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y'- reasoned order in acrordsnca uith -1 au uiifchin 2 months

from ths date of receipt of a copy of this order#

4# Tha OA stands disposed of acoD rdingly«, Wo costs,

5.R, ADIGE )
M u'lB ER( a) .
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